CENTRAL ADMINISTRATIVE TRIBUNAL

s
A : CALCUTTA BENCH
r '
K o.A.’f 2 Q,&af 1997.
(UNLISTED)

Date of Orders 28,10,97,.

Present: Hon'ble Mr,M,S.Mukherjee,Administrative Member,
Hon'ble Mr. D.,Purakayastha,Judicial Member.,

K, K. MITRA

UNION OF INDi.A & ORS,

For the petitionerg: Mr,Samir Ghosh,counsel. E
For the reswondents: NONE,

O R D E R

This is filed as an unlisted motien to-~day.

The ; >titioner shall forthwith serve coPiés of this
petition alongwith annexures on all the respondents, The
respondents are directed to file reply Ry the date fixed.

The w=etitioner submits that he has been selected for
appointment as Member(Technical) in the Railway Claims Tribunal ‘
$v7 but'gindé now he has not been givén any offer of appointment.
He seeks for an interim order in terms of paragraph 9 of the
I\ petition,

® | " At the present stage we are not disposed to pass any
interim order. The case will come up for admissien hearing
on 28,11.97.
\ Plain Copy be handed over to the ld.counsel for the
N ' petitioner for immediate and simultaneous communication of

_ all thd responplents,
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(D.Pu¥Fakayastha) (M.S.Mukherjee)
Member(J) Member(A)






